
IN THE CENTRAL AL*4INISTRATIVE TRIBUNAL HYDERABAD BENCH AT 

0.A.N0. 994/92./,.l 

M.A.No. 1220/92D teds 13-11-92. 
Between; 

1. B.Kusurna Kumari 8. B.Sailakshmi Kumari e 

2. MRam Prasad. e 9. N.S.K.Sarma - 

3. K.ViJayalakshamamma A" 10. A.R.Vidyasri 4' 

4 4. 5.John Benny-' 11. 	K.Venkaiah ....- 

5. Arif a Sultana' 12. B.Jagdish Rao r 

6. J.Madhitala P 13. Abdul Hameed Baig. 

7. S.P.B.M.R.KrishnaCharY .e •• 	., applicants. 

and 

Govt. of India ret. by Secretary to Govt. 
Ministry of Home Atfairs,/  
secretariat, New lhi-1. 

The Registrar General, India, 
Ministry of Home Affairs, Govt.Of India, 
2/A,Mansingh Road,NeW Delhi-i. ' 

The Director of Census Operations, 
A.P.Ministry of Home Aff airs, 
Govt.of India,Hyderabad. - 
Sri L.SUdbish Mitra, Statistical Assistant 

0/0 The Director of Census Operations, 
A.?. Hyderabad. " 

4. Sri S.H.A.Qureshi, Statistical Assistant, 
0/0 The Director of Census Operations 

A .P.Hyderabad./ 
Respon S. 

For \the Applicants Mr.Meharchand Non, Advocate for Mj.Y.suryanar 
yara, Advocate, 

For the Respondents; Mr.V.RajesWar Rao, Advocate for 1'b.N.v.Ramana 
Addl.CGSL 

COPAN: 
THE HON' BLE MR .T • CHANDRASEKHAR REDDY ; MEMBEk ( JUDL) 

I 
The Tribunal made the following 0rde4

I.
:- 

M.A 1220/92 in O.A.994/92 is moved by/fthe 

appligan€s herein for permission to file a single Oh on behalf 

of main'pp1icants in the OA, is allowed. 



11 4, 	-2- 

This OA is filed 	 ~r y the applicants for restoration I, 

of their seniority. Both ides want time to ascertain apart Jfrom 

the Respondents 4 & 5 whetIer any others would be affected b 

this judgment of this OA if the applicants herein ultimatelr 

succeed in the OA, for furnishing the said particulars and or 
admission hearing list this OA on 18-11-92. 

11 After ±flEx hearing both sides1 as an interim measurer 

we direct the respondents to maintain status-quo as on todaV with 

regard to seniority ofthe applicants until further orders. ._- 

I 	 A 

'~ ffi, ~ ~ 

To 

1. The Secretary to Govt., Govt.of India, 
Ministry of Home Affairs, Secretaruat, New Delhi-i. - 

- 2. The Registrar General, India, 
Ministry of Home Affirs, Govt. of India, 

2/Art Mansingh Road, New Delhi-i.--' 
3. The Director of census Operations A.P.Ministry of - 

Home Affairs, Govt,of India, Hyderabad. 

4L.Sudhish Mitr& g Statistical Assts., 0/0 The Director 

5. S.H.A.Qureshi
It census Operations, A.P.Hyderabad. -- 

p.7 
6, One copy to r4r.Y.suryanarayana, Advocate, CAT.Hyd. 
7;One copy to MrN.V.Rimana, Addl.CGSC.CAT.Hyd. 

B. One spare copy. 	II 

pvm. 



I 
t 

- 
Is 

TYPED BY 	 bOMPARED BY 	- 

CHECKED BY 	• APPROVED BY 

IN THE OENTRL A 4INISTPJAIVE TRIBIJ&j, 
HYDERABAD BENCH : HYDERABAD 

THE HON'BLE 

THE HON'BLE MR.k.BALASUBRAMJIAN;M(A) 

4 
THE HON'BLE MR.TlCHANDpJEyJjpJ REDDY 

M(JtJDL) 

AN 

THE HON'BLE MR.O.ROY : ME?ER(JmL) 

Dated: 	- )!-1992 

ORDER/&&. 

'..—ZQJ1 /M.A.Nn 

in 

O,JCNO. C(C)(k I 
T.A.No. 	 (wp.No 

Admitted and interim directions 
issued. 

A1104ed 

Disposed of with directions 

Dismi sed 

Dismi sed as withdrawn 

Dismi sed for default 

M.,A.O dered/.Rejec-fted pvm 

No orders as to costs
. 

Csita.i Administrative Trihia 

DESPATCIl 2 
- 	sbNO-V$92 

! RVOFRAIAD tNfH. 




